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QRDER 	. 

When the matter is taken up for hearing today, Mr. NC, 

tha)craorty ld. oosel appearing on beálf of the applicant 

siorrd.ts that he wants to withdraw the original . application and 

therefore, he has filed the M.A. 1o.204 of 1999 for withdrawing 

the same. 

2. 	Acoordingly, the prayer is allowed and both the O.A. and 

the M.A. are di.sposed Of.; warding no costs. 

1A 	 . 

B P SINGH) 	 ( D. PUE(AATIA 2kBER(A) 	 . 	 MEMBER(J) 

S. lfl.. 


